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Post of Commi sloner for Linguistic 
1\1 inorities 

10066. PROF. NARAIN CHAND PARA-
SHAR: Will the Mini ter of HOME 
AFFAIRS be pleased to state: 

(a) whether the post of Commissioner for 
Linguistic Minorities has been lying vacant 
for some time past ; 

(b) if so, the exact date since when the 
post is lying vacant and the rea on there-
[\1r ; 3nd 

(c) the likely date by which the post 
would b~ filled up ? 

TH E MIN IS T ~ R 0 F STATE IN TH E 
MINISTRY OF HOM E AFFAIPS (SflRI 
P. VENKAT ASUf311AIAH) : (a) to (c) . The 
post of the Special Officer for Lingui tic 
Minorities (which has been designated as 
Commissioner for Lingui tic Minorities) 
had fallen vacan t in May, 1977 with the re-
signation of Srnt. N eera Dogra. The then 
Director General (Backward CIa. es Wel-
fare) in the Ministry of Home AtTairs looked 
after the duties and responsibilities of the 
post of the Special Officer in add ition to 
hi own duties till his superannuation on 
31st March, 1980. Since then the Deputy 
Commissioner for Linguistic Minoritic has 
been look ing nftcr the duties a nd responsi-
bilities of the poc;;t of the Sp cial Officer. 

No final decision has been taken in the 
matter of making a subc;; tantive appointment 
to the post of Srcci:.lI Officer for Linguistic 
Minor ities. No precise time limit for the pur-
pose can be indicated. 

Setting up Special Police Force in States 

10007. PROF. NARAIN CHAND 
PAR ASHAR : Will the Minister of HOME 
AFFAIRS be plea ed to state: 

(a) whether Government have decided 
to set up a pecial police f: rce for maintain-
ing communal hnrmony and peace by re-
cruiting members of the force from amongst 
the minorities in addition to those belongi g 
to the majority community in each SLte/ 
Union Territory; 

(b) jf 0, the nature and functioning of 
this force and the names of the State where 
it has been et up ; 

(c) the exact position regarding the admi-
ni trative control and the financing of this 
forcl,; ; and 

(d) if not, whether Government would 
set up such a force in the near future? 

TH MINIS f E R OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR) : (a) to (d). 
Three hattajinn of CRPF have been rai ed 
to function [lC: Specia l peace keep ing Force 
for deployment in connection with com-
D1u na I and caste c0nfiict s and provide relief 
and succour to victi ms . The Government 
of India have sanctioned the ra!. in g of three 
more battalion of special peace keeping 
force on the lines of existing one's. The 
composition of these battalion represents 
the cross sections of the society. 

Police being a sta te subject it is for the State 
Governmen ts to d · cide regarding cuing up 
Special police forcc in Stat's for maintain-
ing commun:tl harmony and peace. The 
State Govcrnment have however, been 
advised to rcstructur(.; the compo ition of 
their pol ice forces to make them hroad ba ed 
and representative of the era s e tion of 
the socie ty. The State Governmentli have 
been further told to have a fre h 10 k at the 
training programme " of thc police-men so as 
to give them proper orientation for handling 
communal situations. The St ate Governments 
arc expected to act upon these guidelines. 

Regularisation of Muster RoJl Workers 

10008. DR. A.U. AZMI : Will the Mini-
ster of INDUSTR Y be pl '~a ed to state; 

(a) whether his Mini try received any 
order issued by the Depar tment of Personnel 
and Admini trative Reforms (Ministry of 
Home Affair) in August, 1979 regarding 
regulari sa tion of mu ter roll w rkers/casua) 
labour" engaged in hi Mini try and depart-
ment / ubordinate offices under it ; 

(b) whether these orders of D.P.A.R. 
have not so far been implemented by his 




